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Shri Be.M.VoOra,

Residing at Gayatri Kripa,

Gayatri Nabar Co.0Ope.

Housing society,

Near Chitra Petrocl Pump,

Bhavnagar Para-364003, ¢ Applicant

versus

1. Union of India,
Through: The General Manager,
Western Railway, Churchgate,
Bombay-400 020

2. The Chief Security,
Commissioner,
Western Railway,
Churchgate, Bombay-400 020.

3. The Assistnt Security,
Commissioner,

Western Railway,
Bhavnagar Division,

Bhavnagar Para-=-364003, Respondents

Coram : Hon'ble Mr. A.V.Haridasan Judicial Member

Ll

Hon'ble Mi. MelMeSingh Administrative Member

L Date: 8/8/1990
Per: Hon'ble Mr, A.V.Haridasan ¢ Juiicial Member

Heard the counsel for the applicant. In this
application the grievance of the applicant is that
though the period of one year of debarring promotion
on account of his refusal to accept promotion was over
on é§/2/1990.he has not been promoted thereafter. fwg
we have gone through the entire application. It is

,.k{,{ .(’L
true that while working as Clerk the applicant was

gelected.ﬁor promotion ané&posted to Ahmedabad as

Cheef ~— w

Hggé/élerk;but he refused to accept th%LB;amotion on
account of personal difficulties in lé<ving the
station. Consequently his promotion for a period of
one year was debarred, /that period expired on ég._.1990
If any vacancy has arisen after«i% 2.1990 there would

\/\/V”
not have been any bar,&he applicant being considered
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and promoted,gut the applicant has not stated in
arose
the application that thers is any vacancx/after
(b
JP+2+1990 €111 tha date of t;e/ f£iling this application.

He has no case that afteré?ﬂ/z 1990 anybody junior

to him has considered for promotion and promoted.
No
In the circumstances, we fiad that there is mething
")W\efl)j{;. A [y
=1 s matter and therefore we dis iss
o

the application without being admitted./\
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(Mo:4. Singh) 7 (A.V.Har idasan)
Administrative Member Judicial Member
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